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SERIOUS fRAUD INVESTIGATION OFFICE 

To 
All Ministries/Departments of Government of Indial 
The Chief Secretaries of all State GovernmentsJUTs 
Director Generals of Police! 
Reserve Bank of India, Mumbai/ 
Securities and Exchange Board of India, Mumbai/ 
Public Sector Undertakings/Banks 

Subject: Filling up of vacant posts in various cadres in Serious Fraud 
Investigation Office (SF~O) on Deputation (ISTC) basis 

Madam/Sir, 

The undersigned is directed to say that Serious Fraud Investigation Office is 
an investigating agency under the Ministry of Corporate Affairs. This office intends to fill 
up vacant posts on Deputation(ISTC) basis in various cadres as per detail given below :~ 

Sr. Category of post Tentative Tentative Level in the pay matrix or 
No No. of Place of Posting pay scale 

. posts 
1 Joint Director 4 Delhi 

(Investigation) 
2 Joint Director 2 De1hi 

(Financial 
Transactions) Joint Director (Level 12) 

3 J oint Director 1 Delhi (Rs. 78 800-2,09,200) 
(Capital Market) 

4 Joint Director 2 Delhi 
(Forensic Audit) 

5 Deputy Director 1 Delhi 
(Forensic Audit) Level 11 in pay matrix 

6 Deputy Director 1 Delhi (Rs_67700-208700) 
(Banking) 



2. The pay and allowances of the officers selected in any of the posts mentioned above 
will be governed by the provisions laid down in the Department of Personnel & Training 
OM No. 6/8/2009-Estt (Pay-I) dated 17'h June, 2010 as amended from time to time. 

-_ .. __ . 
7 Senior Asstt. Director 2 Delhi - 1 

(In v estigation) Mumbai- 1 
8 Senior Asstt. Director 2 Delhi 

(Capital Market) 

--- - ..... ..•.... - .... ...... ~- ..•.. -- 
9 Senior Assu. Director 4 Delhi-2 

(Forensic Audit) Kolkata-I 
Hyderabad-I 

10 Senior Asstt. Director 3 Delhi-2 
(Corporate Law) Chennai-I Level lOin pay matrix 

11 Senior Asstt, Director 4 Delhi-3 (Rs.56100-177500) 
(C&CE) Mumbai-I 

12 Senior Asstt. Director 2 Mumbai-I 
(Taxation) Chennai-l 

13 Senior Prosecutor 3 Delhi-} 
Kolkata-I 

Hyderabad-I 
14 Assistant Director 2 Delhi 

(Law) 
15 Assistant Director 9 Delhi-4 Level-S in Pay Matrix 

(Investigation) Mumbai-Z (Rs.47600-1S1000) 
- Kolkata-I 

Chennrnai-l 
Hyderabad-I 

The complete details including eligibility conditions as per notified RRs of each of these 
posts is given at Annexures I to XV and are also available at 
www.sfio.nic.in/www.mca.gov.in. 

3. Applications from eligible officers in the prescribed proforma (in duplicate) may be 
forwarded tbrough proper channel to the Director, Serious Fraud Investigation Office, 
2nd floor, Pt. Deendayal Antyodaya Bhawan, CGO Complex, Lodhi Road, New Delhi. 
This is an open vacancy Circular. The applications complete in all respects received 
througb proper channel by 30th of every month (starting from August, 2019) shall be 
considered, along with applications already received in respect of tbe posts 
mentioned in para 4, for selection in the subsequent month against the available 
vacancies and where the selection has not been made. 


